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t o wnt  during the year 1997-08. Tta 
«xpenditure during the current year 
is not, k w e w r , likely to exceed Re. 
• lakha.

(b ) 39 (thirty three) new schools 
are likely to be brought under the 
purview <*f the scheme during the 
same period. The figure is however 
liable to revision.
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Archaeological Survey

Shri Bibhuti Mishra:
Sardar Iqbal Singh:

Will the Minister of Education and 
Scientific Research be pleased to 
state:

(a) whether it is a fact that Indian 
archaeologists have commenced a 
country-wide village to village com­
prehensive survey for tapping un­
charted archaeological sites, monu­
ments, and antiquarian remains in 
the country within a period of five 
years; and

(b) if so, the details thereof?
The Minister of State in the Minis­

try o f Education and Scientific Re­
search (Dr. K. L. Shrimali): (a)
and (b). Yes, Sir. The .Union De­

partment o f Archaeology has under* 
taken a village-wise survey o f anti­
quities and monuments in the coun­
try as a project under the Second 
Five Year Plan.

Northern Zonal C o n d i 
Headquarters

*1£M. Sardar Iqbal Singh: W ill the 
Minister o f Home Affairs be pleased
to state:

(a) whether it is a fact that the 
Government of Punjab have suggest­
ed to the Central Government that 
the headquarters of the Northern 
Zonal Council be located in Chandi­
garh;

(b) if so, whether Government 
have accepted this suggestion; and

(c) if not, the reasons therefor?
The Minister of State in the Minis­

try of Home Affairs (Shri Datar):
(a) In January 1957, the Government 
of Punjab suggested for the considera­
tion of the Northern Zonal Council 
that the office of the Council may ba 
located at Chandigarh.

(b) and (c). The suggestion of the 
Punjab Government was considered 
at the first meeting of the Zonal 
Council held on April 23, 1957 and the 
Council decided to locate the office in 
Delhi. According to Section 20(1) of 
the States Reorganisation Act, 1956, 
decision in the matter rests with the 
Zonal Council.
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